
THE JUTE MIBEUF~CTURES DEVELOPMENT COUNCIL 
(AMENDhIENT) ACT, 1993 

An Act to amend the Jute Manufactures Development Council 
Act, 1983. 

BE it enacted by Parliament in the Forty-fourth Year oT the 
RepuBIic of India as fo1lov~s:- 

1. ( I )  This Act may be caGed the Jute Nanufactures Development 
Council (Amendment) Act, 1993. 

( 2 )  It shall come into force on such datelars the Central. Government 
-may, by noti2cation in the Brfglcial Gaze* appoin?. 

2, In section 2 'of; th& jute Raanuf actures - Development. Co:hmil A.ct, 
.:.-.l943, .. . for clause (f)., the fo l lo~ ing  clause shall be scabstitut&, namely:.-- 

. . 

' (f) "year" means the year comtmencing-on the '1st .  day of A ~ n l  
and ending on the 31slt day of March . .. next followirn.'. . . 

. , -  --- I-.-C_ 
1-4-1993. : \ri.k W~tificatiian Wc. S.Q. 261 (I?), dnted 28.3.1991.. .. . . . . 
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